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HIGH COURT OF DELHI: NEW DELHI

No._ XSS /G-4/GenlyDHC
: Dated: & \
QUOTATION NOTICE

Sealed quotations are invited from reputed firms for supply, installation,

commissioning and maintenance of EPABX system of 600 lines (approx.) expandable
upto 1000 lines in Delhi High Court as per the following terms and conditions:-

The quotation shall include supply, installation, commissioning and maintenance of
EPABX system upto the user’s desk including providing of telephone instruments of a
branded/ reputed company and deployment of technical staff including a lineman at site
i.e. Delhi High Court.

The technical specification of the EPABX system and all equipment catalogs shall be
submitted along with the quotation with necessary leaflets.

Rates shall be inclusive of all taxes, duties, loading and unloading charges, transportation,
other incidental expenses for the work at site.

The representative of the company may visit the site for inspection on any
working day between 11 AM and 4 PM before submitting their quotation. Existing wiring
and instruments can be used, if possible.

Interested parties may submit their quotation in sealed envelope addressed to the
Registrar (Genl. Admn.), Delhi High Court, Sher Shah Road, New Delhi-110503 on or
before |w-"3- o b by 4:00 PM. The envelope containing quotation shall be
superscribed with the words “Supply, installation, commissioning and maintenance of
EPABX system in Delhi High Court”. The rates shall be f.o.r. Delhi High Court.

This Court reserves its right to accept or reject any or all quotations without

assigning any reason whatsoever.
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Copy forwarded to Assistant Registrar (Computerization) for uploading the quotation

notice on the website of this Court.



